
:as ( Written An.1Dn. AGRAHAYANA 12, 1902. (SAKA) Writtea AUtDen 252' 

examined by omcera of the Central 
Vi8ilance Commission durina the 
period of absence of the Central Vi-
cUance Commissioner were awaiting 
the decision of the Commissioner. 

Coavenlon of OSIB, Madras Complex 
.... """,,1 BeIJeaa'eh LabOratory. 

2385. SHRI S. A. DORAl SEBAS-
TIAN: Will the Minister of SCIECNE 
AND TECHNOLOGY be pleued to 
state: 

(8) whether the CSIR, Madras 
Complex is having a dual manage-
ment by a part-time Co-ordinaiting 
Director on one side and by the 
Directors of the eilht participating 
laboratories on the other side during 
the past ten years; 

(b) if so, whether this kind Df 
dual control has led to complete dis-
unity in the work of more than 300 
BaeD staff: 

(c) if so, whether CSIF, Madras 
Complex Staff Service Association has 
represented to Government for the 
conversion of this complex into a 
Regional Research Laboratory as has 
been done in Trivandrum Complex; 
and 

(d) the decision of Government 
thereon? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF SCIEN-
CE AND TECHNOLOGY & 
ELECTRONICS (SHRt C. P. N. 
SINGH): <a) Be (b) The seven units 
belonging to Central Mechanical En-
gineering Researeh I'nstitute (CME-

RI) National MetallUTgical Labora-torY (NML») Central Electronics En-
Jineering Research Institute 
(CEERI). Central Electro-chemical 
Research Institute (CECRI). National 
Environmental Engineering Research 
Institute (NEEBI), Central Scienti-
. fie Instruments Organisation (CSIO) , 
Indian National Scientitle Documen-
tation Centre (INSDC) and the 
Structural EnaineerinC Research 
Centre (SERC). an independent la-
bontory of the CoUDcll of Se1enWlc 
and Industrial Beleerch (cstB). -ul 

located at the csm Complex, :Madru 
are manaaed by their respective 
Scientists-in-charge of the Units. 
Their budgets and programme are 
approved and allotted b)1l the respec-
tive laboratories to which they be-
long. All common facilities of routine 
nature such as accounts, purchase and. 
works, maintenance and security are 
provided locally by the Co-ordina-
ting Director, who is the Director at 
the SERC. He is vested with certain 
disciplinary powers in respect of 
staff working in the Complex as a 
whole. The Co-ordinating Director 
does not, however, interfere in the 
day-to-day working or technical 
management of the Units. These ar-
rangements have been in vogue for 
the last about 10 years now and 
have not led to any practical diffi-
culty for the R&D Extension and" 
Service & Maintenance work of the 
various participating Units. These 
units located in the csm Complex, 
Madras are meant to carry out R&D 
Extension as well as Service and 
Maintenance work of their respective 
laboratories in the region around 
Madras. The Scientific and Techni-
cal Staff of these units belong to the 
cadres and professional disciplines of 
their OWn respective laboratories 
which look after the R&D work etc. 
and also ensure their professional 
growth and promotional prospects~ 

(c) & (d) Yes, Sir. The representa-
tion is, however, being examined~ 

Fixation of aeservatiou. Quota for 
Scheduled Castes In J)adra 

Napr Baveli 

2300. SURI UTTAMBHAI H. 
PATEL: Will the Minister of HOMP! 
AFFAIRS be pleased to state: 

<a> the precentage of quotas of re-
servation . which have been fixed for 
Scheduled Castes, baekward Classes,. 
handicapped and di8abled, Women and 
Adivasis etc in various employment 
centres aDd opportunities in each ~ 
partment in the Union Territory of 
Dadra Na,.. Bavelij -




